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NG 210,
 STATUS OF MEM ERS

L T IR - -

. . :
\ ° The orders passed by Hon ble Speaker regarding.

‘the  status of shri Ajay Maken and Sh. garocn Yusuf
consequeant upon their expalsion £rom Congress(I) is

reproduced below:-

s ~ORDER _

Wher=as Shri Ajay Maken and 5h. Haroon Yusuf were
Elected :to the Legislative Assembly of N.C.T. of Delhi on
cdngress(x).ticket vide Election Commission Notification
No. 308/LAS/93( No.l171) dated Ol Decemver,1993 and sworn in
as Members on 14,12,1993, :

And whereas Shri Ajay Maken and Sh. Haroon Yusuf
nave been expelled from the Congress(Il) Legislature Party
as per communication dated 3rd August 1295,.réceived from
sh. Jag Parvesh Chandra, Leader of the Conyress(I),
Legislaﬁure Party.

and now, therefore, after careful examination of the
case and in exercise of the powers conferred upon me under
the Tenth Schedule %o the Constitution of India, I,
charti Lal Joel,Speaker,Delhi Vidhan Sabha, do hcreby

seclare She. Ajay Maken and Sh. Haroon Yusuf as 'unattached!

Members with immediate effect,”

sd/-
(CHARTI LAL GOEL)
SPZAKER,
DELHI VIDHAN SADHA."
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